
lhek 'kqYd] mRikn 'kqYd ,oa lsok dj vihyh; vf/kdj.k 
CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL 

MCY;w-Vh-lh-Hkou] ,Q-ds-lh-lh-vkbZ-ifjlj] ds-th-jksM] caxyq: 
WTC BUILDING, FKCCI COMPLEX, K.G.ROAD, BANGALORE-560009 

DIVISION BENCH   

CAUSELIST   

Court No: 1 

Dated :27/04/2023 

Day :Thursday 

 

Time : 10:30AM  

CORAM:  
Hon'ble Dr. D.M. MISRA , MEMBER (JUDICIAL) 

Hon'ble Mrs. R. BHAGYA DEVI , MEMBER (TECHNICAL) 

 

S.No. APPEAL NO APPELLANT RESPONDENT REPRESENTATIVE REMARKS 

      

      

 
COMPLIANCE 

MATTERS 
    

                                                                    

1  E/21835/2015  
Pomsy Food Products 

Pvt Ltd  

Commissioner of Central 

Excise, Customs and Service 

Tax,Cochin-cce  

MARKOS & CO/DR 

legal@markosco.com  
 

                                                                    

2  E/21410/2017  
Pomsy Food Products 

Pvt Ltd  

Commissioner of Central 

Excise, Customs and Service 

Tax,Cochin-cce  

MARKOS & CO/DR 

legal@markosco.com  
 

                                                                    

3  E/21411/2017  
Pomsy Food Products 

Pvt Ltd  

Commissioner of Central 

Excise, Customs and Service 

Tax,Cochin-cce  

MARKOS & CO/DR 

legal@markosco.com  
 

      

      

 MISC. MATTERS     

                                                                    

4  ST/ROM/20367/2022  
MANAV 

MARKETING PVT 

LTD  

Commissioner of Service 

Tax,BANGALORE 

SERVICE TAX- I  

S. PRABHAKAR AND 

ASSOCIATES/DR 
 

 ST/00551/2012      

      

      

 
REGULAR 

MATTERS(HIGH 

COURT)  

    

                                                                    

5  C/21296/2016  T R Saji  
Commissioner of 

Customs,Cochin-cus  

Kuriakose & Surendra Mohan 

Association/DR 
 

                                                                    

6  C/21329/2016  K O Anto  

Commissioner of Central 

Excise, Customs and Service 

Tax,Cochin-cce  

K BINDUSARAN / N 

ARUNAASALAM/DR 
 

                                                                    

7  C/21331/2016  Jeeson Davis  
Commissioner of 

Customs,Cochin-cus  

K BINDUSARAN / N 

ARUNAASALAM/DR 
 

                                                                    

8  C/21332/2016  K Venugopalan  
Commissioner of 

Customs,Cochin-cus  

K BINDUSARAN / N 

ARUNAASALAM/DR 
 



                                                                    

9  C/21357/2016  Sanjay Subrao Nikam  
Commissioner of 

Customs,Cochin-cus  

P.A.AUGUSTIAN, 

ADVOCATE/DR 

advaugustian@gmail.com  

 

                                                                    

10  C/21358/2016  Ashwin Gold Pvt Ltd  
Commissioner of 

Customs,Cochin-cus  

P.A.AUGUSTIAN, 

ADVOCATE/DR 

advaugustian@gmail.com  

 

                                                                    

11  C/20099/2017  
Joyalukkas India Pvt 

Ltd  

Commissioner of 

Customs,Cochin-cus  
No Vakalatnama/DR  

      

      

 REGULAR MATTERS     

                                                                    

12  ST/00700/2008  
Translanka Air 

Travels (p) Ltd  

Commissioner of Service 

Tax,Bangalore Service Tax- 

I  

K. Vaitheeswaran & Radhika 

Shriranjini MD/DR 

vaithilegal@gmail.com  

 

                                                                    

13  C/21297/2016  B Jayakumar  
Commissioner of 

Customs,Cochin-cus  
No Vakalatnama/DR  

                                                                    

14  C/21038/2017  

Shri Baiju E K P O A 

Al Salam Jewellery Ll 

C  

Commissioner of 

Customs,Cochin-cus  
No Vakalatnama/DR  

 

 

Prepared By(H.C) Checked By(C.M) Assistant Registrar 

 

Note:- No adjournment will be granted in appeals prior to year 2009. 


